4939 Written Answers
SCHEDULED
CASTES
Year ——— —
No. of Expendi-
wells ture in-
sanction- volved
ed for (Rs.in
construc-  lakhs)
tion
1962-63 . 193 wells 1-50
1963-64 100 wells 195
1964-65 . Not available.*
(so far).

*The Orissa Government have stated
that sinking of wells is mostly under-
taken towards the close of the year
as this is the proper working season
and hence it is not possible to furnish
the required information relating to
the year 1964-65 at this stage.

Minor Irrigation Schemes

1366, Shri D, S. Patil: Will the
Minister of Food and Agriculture be
pleaseq to state:

(a) ithe amount of grant given to
the Maharashtra Government for
development of minor irrigation pro-
jects in 1960-61 1961-6Z, 1962-63, 1963-
64 and 1964-65 so far;

(b) whether that amount had been
availed of; and

(c) if so, to what extent the ex-
penditure has been fruitful?

The Deputy Minister in the Minis-
try of Food and - Agriculture (Shri
Shahnawaz Khan): (a) and (b).
Under the revised procedure for
rendering financial assistance to State
Governments, introduced from the
year 1958-59, Central assistance ad-
missible to various State Governments
is sanctioned in bulk for schemes
under the head ‘“Agricultural Produc-
tion” which includes Minor Irrigation
and Land Development. As such, it
is not possible to indicate the amount
of Central assistance given to the
Government of Maharashtra speci-
fically for development of minor irri-
gation projects in 1960-61, 1961-62,
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1962-63, 1963-64 and 1964-65. Infor-
mation with regard to grants sanction-
ed to the Government of Maharashtra
and availeq of by them during these
years for their Agricultural Produc-
tion Schemes, including Minor Irriga-
tion and Land Development, is how-
ever, given below:—

(Rs. in lakhs)

Amount Amount
of grant of grant
Year provision- finally
ally adjusted.
1960-61 . 51-80 55:30
1961-62 . 43-56 38-00
1962-63 . 79-13 67-82
1963-64 . 120°25 hd
196465 . (**)

123:77

*Since the State Government has
not furnished the figures of actual
expenditure for the year 1963-64 so
far, final payment adjustment . for
that year have not been carried out.

**Figures of grants given for the
year 1964-65 represent the ceilings of
central financial assistance, communi-
cateq to the State Government for
that year. No Central financial assis-
tance has been released to the State
Government for the current financial
year so far. It will, however, be
released sometime in March 1965.

(¢) According to the information
received from the Government of
Maharashtra in their Annual Plan, as
against the Third Plan target of 12-10
lakh acres, an area of 679 lakh acres
is reported to have been benefited by
Minor Irrigation Schemes during the
first three years of the Third Plan.
The target for 1964-65 is 4-32 lakh
acres.

Children Education

1367. Shri V. V, Thevar: Will the
Minister of Social Security be pleased
to state:

(a) the amount of grants given by
the Government of India to the Indian
Council for Child Welfare during
1963-64 for children’s eduaction (State-
wise);
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(b) whether the Minister is aware
of the fact that the pay scale of Bal-
Sevikas in Madras State is Rs. 20 per
month as compared to Rs. 120.in other
States; and

(¢) if so, the reasons therefor?

The Deputy Minister of Social
Security (Shrimati M. Chandra-
sekhar): (a) No grants are given to
Indian Council for Child Welfare for
Children’s education but grants are
given to the Council for Bal Sevika
Training Programme. The State-wise
allocation of grant sanctioned for this
training is given below:—

1. Andhra Pradesh 3?,%00
2. Kerala 50,000
3. Madras 50,000
4. Myvsore 50,000
5. Maharashtra (Hingani) 35,000
6. Maharashtra (Kosbad) 5,000
7. Punjab 50,000
8. Rajasthan . 50,00
9. West Bengal 50,000
10. Delhi 66,490

(b) and (c), The Bal Sevikas o!
Madras State, who are Matriculate

and receive training through the
Indian Council for Child Welfare for
a period of 11 months, get a salary
in the grade of Rs. 80-3-110-2-120
p.m. according to the rates fixed by
the Madras State Government for all
Bal Sevikas employed in the Integrat-
ed Child Welfare Pilot Project in the
Poonamallee Panchayat Union. The
salaries paid by the Bharat Sevak
Samaj and other various aided volun-
tary institutions to the Bal Sevikas
trained by the Indian Council for
Child Welfare, however, vary from
Rs. 75 to Rs. 105 per month. Those
Bal Sevikas who are middle passed
and receive three months’ training
through the State Government of
Madras are, however, reported to be
paid Rs. 20 p.m,

Plantation and Shop Workers in
Kerala

1368, Shri A. V, Raghavan: Will
the Minister of Social Security be
pleased to state:

(a) whether there is any proposal
before the Government of Kerala to
extend the scope of the Employees
State Insurance Act to cover plan-
tation workers and workers in shops
and establishments; and

(b) if so, when the scheme will be
implemented?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) and (b). There is, at present,
no proposal to cover plantation
workers under the Employees’ State
Insurance Scheme in Kerala or in any
other part of the country. It is, how-
ever, proposed that during the Fourth
Five Year Plan, shops and commercial
establishments (employing 20 or more
persons) may be covereq in a few
selected centres, where the State Gov-
ernments are in a position to make in
advance adequate arrangements for
full medical benefit and are willing to
extend the Scheme to these classes.
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